GOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS
(Power Section)Civil Secretariat

Srinagar/Jammu

Notification
Jammu, the 4" of November, 2025

$.0245 _In exercise of the powers conferred under sub-section (1) of Section 14
of the Bharatiya Nagarik Suraksha Sanhita, 2023, the Government hereby
appoints officers annexed in Annexure-A to be the Executive Magistrates, who
shall exercise all the powers of an Executive Magistrate within their respective
territorial jurisdiction of District Jammu in view of Bye Election to 27- Budgam
Assembly Constituency.

By Order of the Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government

No. LAW- Powr/27/2022-10 Dated :- 04 -11- 2025
Copy to the:- .

1. Chief Electoral Officer, J&K.

2. Joint Secretary (J&K), Ministry of Home Affairs, Government of India.

3. Divisional Commissioner, Jammu.

4 District Election Officer, Jammu. This is with reference to letter

No. ENT/J/2025-26/3306-08 dated: 31 10-2025.
District Election Officer, Budgam.

6. General Manager, Government Press, Jammu for publication in an extra

ordinary issue of the Government Gazette.

7. All concerned.

8 S.0O. section, Department of Law, Justice and Parliamentary Affairs.
(W.7.S.C).

Incharge Website section
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Additional Secretary to Government
Department of Law, Justice and P.A
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Annexure-A to SO.: 1< of 2025 Dated:- 04 -11-2025

S.No | Name of Officer/Official Contact
1. | Mr. Omkar Nath, Sr. Lecturer, GHSS Paloura 9622366706
2 Mr. Rajeev Sharma, Sr.Lecturer, GHSS Gharota 7780843807
3. Mr. Rahul Dev Raina, Lecturer, GHSS R S Pura 7006278029
4. Mr. Taqdir Singh, Lecturer, GHSS Bhour Camp 9906116208
5. Mr. Sanjay Kumar Raina, I/c Physical Education Lecturer, GHSS 9419207115
Camp Durga Nagar
6. Mr. Anil Singh, Physical Education Master, GGHSS Miran Sahib 8492850254
7 Mr. Balwan Singh, Physical Education Master, GHS Saidgarh 8492867973
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